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CP No. 40/ND/2016

The matter is taken up-on being mentioned by the learned counsel for
both the parties seeking adjournment on such ground that arguing counsel
could not be able to reach due to late running of the Train.

In view of this. at the request of counsel for both the parties, the
mater is adjourned for argument on 9" February, 2018.

The matter be listed on 9" February, 2018.
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